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ORDER DAT 04-09-2002. 

Larn& Counsel for 

the Applicant stated that the 

Applicant has sLce expired and 

therefore, he does not press this 

O.A. . Application is accordingly 

dismissed oeiAg  not pressed in 

presence of 	Mr.A.K.  Bose,lerned 

SSC and Mr.3.Dash,Le1rfled ASC 

for the RespOndts, 

Niab er (Adminis t ra 
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